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OFFICE ORDER

To manage the workload effectively, it is hereby directed that Shri Thilak Vadicherla,
Assistant Controller of Patents & Designs, Patent Office, Chennai, will assist Shri M.
Ravisankar, Deputy Controller of Patents & Designs, Patent Office, Chennai, for half of his
working day in matters relating to MIS, Load Management, and User Management with respect
to the induction training of newly recruited Examiners of Patents & Designs, scheduled to take
place at RGNIIPM, Nagpur, and Dr. MCR-HRD Institute of Telangana, Hyderabad. For the
remaining working day time, Shri Thilak Vadicherla will carry out the screening and

classification work as per the office order no. CGPDTM-16013/49/2023-CGOFFICE/09 dated
03.12.2024.

2. This arrangement will remain in effect until the completion of the induction training
program for the newly recruited Examiners of Patents & Designs.

3, This issues with the approval of the Controller General of Patents, Designs & Trade
Marks.
C=re
(Hemant Sadashiv Borale)
Director
To:

1. Concerned officers.

Copy to:
1. Head of Office, Patent Office, Chennai.
2. Head of Office, IT Office, Delhi- for uploading on the official website.
3. Personal file '
4. Office Order file
5. Guard file.
6. Hindi version follows




